
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, DELHI

'Ll"i V- '1-l<5’I5
N0. ‘T /Bail & Filing WestlTHCl2023 Dated 2-lI"l '1-.3

CIRCULAR

It is impressed upon all the Judicial Officers of West District, Tis
Hazari, Delhi, who are dealing with Bail applications to strictly comply with the
directions contained in the earlier Circular bearing No. 2533825358/Bail and
Filing West/PDJ West/2022 dated 02.09.2022 (enclosed overleaf).

‘ (Vinod Kumar)
Principal District & Sessions Judge,

West District, Tis Hazari Courts, Delhi

Copy for information to:

1 All the Additional Sessions Judges’/Special Judge (NDPS), West District,
Tis Hazari Courts, Delhi.

2. The PS to the Principal District & Sessions Judge, West District, Tis
Hazari Courts, Delhi.

3. The Reader! Ahlmad to the Principal District & Sessions Judge, West
District, Tis Hazari Courts, Delhi.

4. The Branch lncharge, Bail and Filing Section, West District, Tis Hazari
Courts, Delhi.
For uploading on LAYERS.5.

6 For uploading on Centralized website through LAYERS.
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Principal District & Sessions Judge,
West District, Tis Hazari Courts, Delhi
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CIRCULAR

It has been observed that despite repeated directions issued earlier the I—Ion'bled ' B '1 Roster are not
Session Courts of West District dealing with bail matters liste li'l at
sending, the hail applications timely to the Bail and Filing Section, West District after its
hearing /disposal, due to which compliance oi.’ judicial orders passed in bail applications
get delayed and the ministerial staff of this establishment. Lawyersl Litigants, Prosecution
A Iencies 8: Dispatch Rider, Central Jail, Tihar have to face hardships.I1

Thet'el’ore, it is once again impressed upon all the Judicial Officers dealing withba l
hail matters listedjin Bail Roster of Session Courts, West District to send back the i

Iications to the Bail and Filing Section, West District latest by 2.30 p.m. after itsapp ' .
licttrinp, /disposal, so that directions issued, ii any, be complied timely. Further, Hon‘ble
(Iourts are also advised to not call the ministerial staff of Bail and Filing Section, West ,7.»
District for collecting the bail applications after its hearing /disposal.

The above directions should be followv l scrupulously. / 0
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( SAN} KUMAR )

- PRINCIPAL DI IUI‘ & SESSIONS JUDGE: (Wl:IS'l')
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N I 5 QC“ Z ail anti Filing West/2022 Dated, Delhi the Q 209" 2-LO .2. ., . . ,3 _ .
Copy forwarded for information and necessary action to :
1. All the Additional Session Judge's / Special Judge (NDPS), West Disttict,'1"i-IC, Delhi.
2. The PS to the Principal District 8: Sessions Judge, West District, Tis l~lazari, Delhi.
3. The Reader /Ahlmad to the Principal District & Sessions Judge, West District, Delhi.
4. The Branch lncharge, Bail and Filing Section, West, Tis Hazari, Delhi _¥_
5..F0r uploading on LAYERS.
ti. For uploading on C(!lill'i1Il7.t3(l website tlt0ug,l'- LAYERS.

ant“
PRIN( IPAL DIS? C ‘ & SESSIONS JUDGE: (WEST)


